
F. No. J-1 1 01 7/8/2021 -Judicial

Government of lndia

Ministry of Law & Justice

Department of Legal Affairs
(Judicial Section)

Shastri Bhawan, New Delhi,

Dated 29 December, 2021

ORDER

The president is pleased to engage following two Advocates for conducting Central Government

litigation (except cases of Raitways & Taiation) before the High Court of Rajasthan (PB) 
-a! 

Jodhpur and its

Be-nch at'Jaipur, as shown in the-table below, ior a period of three years from the date of this order or until

further orders, whichever is earlier:

2'Theengagementandprofessionalfee.oftheaforesaidadvocatewillbegovernedbythetermsand
conditions contained in this Department's oM N;. 26(1)/gg-Judr. dated 24.09.1999 read with 0M No.

26(1)t1014lJudt. dated Oi.iO.ZOiS & instructions isiued subsequently through OMs' The aforesaid OMs are

available on the webste of this Department i.e. ffi.[qahffairs.qov.in inside the tab 'Judicial Section' under

heading 'Circulars pertaining to litigations'' 
I -

3. Hindi version of this order will follow. Bi,l$A ({qvA

(R.K. Srivastava)

Joint Secretary & Legal Adviser

Copy for information to:'

1. ps to MLJ/ps to MosLJ/ps to Law secretary/pS to Legislative Secretary/All Additional Secretaries/PS to all JS&LA in the Main

2. 3iitrnrio..prr Rastogi, Addl solicitor General of lndia' High cou(ol lT$h''l; '^'
3. Shri Mukesh Raipuronit, iJst. sriiiit.r olneratot lndia, R;iasthan Hlgh court at Jodhpur'

4. Shri B. S. Chhaba, nttt'Soiititoic-tnttitoJ tndit' Raiasthan High Court at Jaipur'

;. iii. nldltt,rt, ialasthan High.Court at Jodhpur and at Jaipur'

6. Both thd counsel as mentioned above'

7 . Hindi unit, Oepartment oiiegJ Rtt'itt tot Hinditrarslation of the order'

L one copy of this orderJ'is'ftift;'il;'urit. Jt-r',s otpartment ie www legalaffairs qov in

link'Lisi of empanelled Advocates''

9. Ofiice/SPare coPies'

under tab'Judicial Section' in the

-\\:A\ .--(
Section Officer (Judicial)

Tel. 01 1 -23384945

Email: iudicial-dla@nic.in

Enrl. NoContact Detailssl.
No

Name of Advocates

High Court of Rajasthan (PB) at Jodhpur
Senior Panel Counsel

Rt174312008B-12, Kamla Nehru Nagar,

Rajasthan-342003
tr/ob: 982803361 7 Tel. 0291-27 53617

1d Ext. Jodhpur,

Email: mukteshm

Muktesh Maheshwari

High Court of Rajasthan, Jaipur Bench

Central Government Counsel

N10712016ChamberI2135 Block-A, Lawyer's),

Ra Court, Jaipur-302005HighLjasthan
4 4-237, 11 0T 0el:194 4060007Mob:

Email:

Mohit Balwada2.

1.


